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T HATo
(AT Qe daEm)
e
e faeett, 2 =TS, 2025

FLAT. 2977(A).— FvxlT ALHIT FET ARG & 99, TR, 90 I, @S- 3 37-82 (i)
G 9 @S, 2024 ¥ WHIAT ARA AR & HEH(d GATAT (ARAT [Iad qIe0) 6l STre==r
FT.AT. 1970(37), faT 9 7, 2024, R W= S6 09 AT WIAE T I Sl A9 Afa=aw, 1958

(1958 T 24) T 1T 4 T IT &TT (1) TAT TTATTATL I ATERAAT 6 AT HAY T HIA =T S ATGAT
# FAfATEe wT=e =0 &1 TP Tgd A7 AT F o6 0 AT il 7 7 ¥ srarer it g=a7 «f ofF 3w

ITH ATLAAT il T T(ATA T I A THICHE o [ohe Tl g9F T 2 f=roet &F 1< of;
31T, ITH ATEAAT Al TTATA 9T a1 9 /s, 2024 T AT &l ITTeel X1 &f s o,

S, e AT TR AT T TR ST 9% e & Uy e sty e T2 g 8

S AT HLHTT ITh ATATAAH T &7 4 T IT-GTT (3) FTT T& RAT T TINT X g0, TAZEI]

THF T GAT T AT ST AqgAT § @RS T w1 TP gg<d 1 T0d Fadl g |

4383 G1/2025 1)
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e §
HIEE
wWRE W | B T | S
T ST | aedfw | wW T (s #) e | e
TS
&
1 2 3 4 5 6 7 8 9
afgar | @reEr | "oge | geftarr | o wiERT | 106 0.207 | fsft I
(FraT T AT 106 AT 107
LHCE] (sitfare) o
) 107 1.075 | A=A | sm@ve wEw 110, 111 &7
o) AT 112
EUNED
LCH
108 0.020 | A= | sy "ear 107 i 110
Sk qfsr:
109 0.440 Sl et 106 3fT 112
AR | T
110 0517 | it
(3ATTorF)
112 0211 | &t
(CUEED)
A 2470 TFE

[T, &. $-19012/14/2023-%T.]

T g Taq, AerHae®

MINISTRY OF CULTURE
(Archaeological Survey of India)

NOTIFICATION
New Delhi, the 2nd July, 2025

S.0. 2977(E).— Whereas by the notification of the Government of India in the Ministry of Culture
(Archaeological Survey of India), number S.0. 1970(E), dated the 9™ May, 2024, published in the Gazette of
India, Extraordinary, Part 11, Section 3, Sub-section (ii), dated the 9™ May, 2024, the Central Government gave
two months notice of its intention to declare the ancient monument specified in the Site Plan and the Schedule
to the said notification to be of national importance and a copy of the said notification was affixed in a
conspicuous place near the said ancient monument as required by sub section (1) of section 4 of the Ancient
Monuments and Archaeological Sites and Remains Act, 1958 (24 of 1958);

And whereas copies of the said notification were made available to the public on the 9™ May, 2024;
And whereas no objections from the public have been received by the Central Government;

Now, therefore, in exercise of the powers conferred by sub-section (3) of section 4 of the Ancient Monuments
and Archaeological Sites and Remains Act, 1958 (24 of 1958), the Central Government hereby declares that the ancient
monument specified in the Site Plan and Schedule annexed hereto, to be of national importance.



THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

SITE PLAN OF SIVA TEMPLE (SWAPNESWAR MAHADEV TEMPLE ),
VILLAGE PUNJIAMA, TAHASIL BANAPUR, DISTRICT KHORDHA (ODISHA)
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SCHEDULE
Revenue
survey
Area
State District | Tahasil Locality Name of the nur_nbers to (in Ownership Boundaries
Monument be included
Acre)
under
protection
1 2 3 4 5 6 7 8 9
Odisha | Khordha Banapur | Punjiama Siva Temple 106 (Part) 0.207 Private North:
(Swapneswar Survey No.
Mahadev 106 and 107
Temple) 107 (Part) 1.075 Government
of Odisha South:
Survey No.
108 0.020 | Government 110, 111
of Odisha and 112
109 0.440 | Government East:
of Odisha Survey No.
107 and 110
_ West:
110 (Part) 0.517 Private Survey No.
106 and 112
112 (Part) 0.211 Private
2.470 Acre
Total Area

[F. No. T-19012/14/2023-M]
YADUBIR SINGH RAWAT, Director General
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